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[ droaz faz )

O W UF AT Fg FT WA
WY FHTE #7491 g W) 4% g8 fF
2 Frafera w1 w2A frar 2, ag ox
®1 AHAA § AG FT AHATAT F1 GAATA
¥ a9 wzz foat, oY 39 AR &
fasm & W wez fassr | gwfag a0
gurd ¥ 5 wamgrw w4 aw
u% Ard qrr FrIfam @A famm
fewr= 2w, Wit wvéhn, TWm
w1z gframor e 11 =\ a7 Zm
f& = wsEr #1 1 gwag &, 3w
AW W AR a0 § &Il 9
w3z fgait | @ A deed wrIfere
F AT T UIY T F Al F AT 4,
TAATAF 74T 1 1 79 & | 9T 0&r
Fr3fae I AT =7 TATE & OFAT
I AT AR 7 39 722 faEr

o ¥ UF 9 g1 F7A41 2 fF oo
AT W H &L QT G F g
FIAMGT R A AATTAG
S gEEa 9 & wTar & w9z
TG &1 T4 FCAT AT °F | I&A
ZATE T FT OHAT &1 GFFT TZA1 2 A
faazarews wfeadi &1 Steres foar
21 W1 m gz wwwd 4 fF owor §
WTHTT 97 oAl #1 QANeT & &
arz wree=t & g qis &1 v FEv
gt T ¥ 37 v v Arfaa g ¥
oA wIfeT TN &7 F9g 4, Wi9w
fawmamdr #1 FF WY g MR 9
el F qEEA € W g W@
W7 T a=d B & 57 @ g 6 oW
FET & AW WA TG AOAA §, WAL
IAT YEIW & AT 9gTET A0 § A WA
T WA § &1 #16 T £ ara TE
2 A X g @ owgw AgaT §
f@ ™o Emt W F R duew
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Ay feife dar @ 7f § oix
1 faumard =z g1 wf 2 gEwr gx
FAT T3 AT o7 qF TAE! g7 Ag)
FIT TT AT LA AT AX [T AT X
FT HOT FATY ATHA WA AT

T W= F A9 § # gl gemar
;g

17.08 hrs.

DISCUSSION ON  STATEMEN'T
MADE BY MINISTER OF HEALTH
AND FAMILY PLANNING REGARD-

ING GURU GOBIND SINGH MEDI-
CAL COLLEGE, FARIDABAD

MR. CHAIRMAN: We now take up
Discussion under Rule 193 on the
statement made by the Minister of
Health and Family Planning in  the
House on the 22nd March, 1973 regard-
ing Guru Gobind Singh Medical
College, Faridabad.

I heave got the list of 3 number of
speakers here. The time allotted i
limited. 1 would request the hon
Members to be as brief as possibie.

Dr. Laxminarayan Pandeya.

Tro AEHAITAN qiEd: (HIEIT) -
Aamafa A1, 22 W, &1 AT F@TEA
wdl wgRy 1T faur war awqsT famr-
fagi @ afes o dar #3 aren
A 39% agd A9 AWy 7 ™ faem
F1 9% a¥F=x arn faz gur fomw
gra 3w at fr e amed
sdt ot wré oEr af|r gan e
ITHT swwTHT wirer SE g1 g
afea wdt ot 7 A gt A few
ag ITT foed dweeg 7 o W
weafas fmomget afam gor 1 faws
TEAT § A= WO FT q%a fagr @
foa® a1t & 77a2 @7 39 A 39
fafram 2w =217 aER, I9F I
mEHNfagas fawiT fear s oAl
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oqTIT 4T 4b 1 qFEA 22 w19, 1 A7
agveq faar ¥ oY 39% 937 A IFA
faroi e w41, A7 Afas, F am
F1 gA0Ar fxa0 ¥ 396 7% & mrawr
et fearar angar

“if a trust can be registered or
constituted and if charitable ond
publie-spirited gentlemen interested
in the education of students in Pun-
jab and Haryana and, perhaps, also
in Delhi combine together, then
sufficient initial funds can be raisad
....and then perhaps some way can
be fuund.”

7z I 0F IO FT AHa W
FIF W1 AT FT FIT 397 qEA A
it IH a & 757 fzar f5 % oeaw
§® wuft g€ Z A7 wF T Hogw
fait 7 fedt fr g a7 ag 7 ovdd ) Ffew
375 faom gar 7t 79737 § Az fram
# aftfma 31 mm

FIATCT F AT 7 20 75747 #,
19 fameas 1, 7 i FIAYT 22 A
w1 WA ZAT AT 7 991 g§ 57 fafw
WA I §IHIT I IH ATA F 1AL
X XY o7 72Y A1 2, gafy wvEw
T & wea FeeErar 2, fawase
giarom e Iewardr a4t 2, 391(F
oY 7 fare Tpve F ¥ ®HT T FAT-
9T &% an § osARrsRrafr) 39
sramaEr ¥ dan gwzs fean | ArEEd
@ faezam gar gl agag U A
WORTT Y ST § gar | WAL
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Medical College, Faridabad (Dise.)
AW & @z g A ogEr FO
wr7en fvgr, a7 Wt amew da1 7@,
44 =A@ wTAT TEIst fEar ) wwr
IFT FAF AT arfer 72 ¥
AZ I TFHLT , IAFT ITATT B\ GO
i, fr7ar 2 ar afY, g7 A7 A
FAGr A AfET 1 AwaIgT: AT
1 KASET 7@{r arfgo | g@ wET
F LA F I F 7T H ghegmom
qALFT A TH WA FTT, AT w9
TefoT gam. a7t Iz ardrw ary A
=ifgfr 41, zifgzw sfafadas v
=rra D arfE 3z faagt g3 s
qig T6 | FATHT FAHT T faar—
fa7i & qa & qryar gz 51 fs areaT
F®aa w1 iRfrITT fRyT, o
F1 a7 Y I, 1fAafad & dfe-
farrs 7, wfesy w¥faa sw
QI FOO I TITIZFT wigay gor g
gfearar #1753z m@ddz ¥ 1™ oA
#ow 9F frard, 34 %1 & 37 w00
ARG | TZFENE

“Similarly, necessary approval of
the Medical Counci. of India will
have to be obtained by the Medical

College as required under the rules

of the Medical Council of India. It

is requested that Government may
be kept informed about the steps

taken for the establishment of the
Medical College.™

T F A AT FTAIZAT 97 L0

Gfgaraarg 19727 9g TAAFTE

“The College authorities will have
to take up the matter regarding affi-
liation only after the college has
been established according to the
requirements of the university.”
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[®10 FEFAATIAN qreEd]
gfrafady % §3 fraamwdzn &
wawdt & ¥fFq 377 g0 Fx F o
¥ Zfoaom mAA 9z w1 WA fEa
Tqr A IFA wAT ¥ A0 AWA0AF
397 faar feeg w3 F3adz Yoz 21
f& ®137 f1 F707 F T9m7 FlhaAz
JoamAr WET @, T wnta A A
T | wrofe g g7 F1 wE fF wv w1,
q7-t7g¥ §, IH ¥ 0K 77 §IH ALY #
017 AT A1 ZHT ATAF 2 A7 TATA ALY
%1 o frafy ¥ 77 9332 wAA
I BT g EAT w3 A 3

T& JTh =37 ®4T a7 1 Far
fx ffarmy FrF T AT T IATACT
w1 afzwd FHAA F 3T B OATEE
WteREA AdT A0 [EdrZ, I A 1T
FTC K AIN FIT TIAHZR T AT
fop 21 afzrazam Z9% @@
gFE F qrgw 27 £ A1 941 wizq
T @A qoga fe gfraom ardaz ¥
st oardr w1 oardr gfaard frasaa ®
are | LA wrA R D, griewz
¥ w7 ITFY ¥ F7A wr ghran,
41, dferew iz #1 ghaad A,
ITF A9 I ¥ far, w, s W
aréy, wrvrs gfrary for ax & fam

I, W A7Z 7 (Ari4di w 9T Hq
Y FTHRIT ATFETT AT 7 IAT TR
fag 10z zfrmmr a7 W IAA
mF ot 2 fra ¥ a7 gm wmA 20 oA
M IFKIT I FIEATE F1 06T 74T |

ECABGE - o eA S o

Medical College, Faridabad (Disc.)

argeg %, fga @Mt § §mv
faar za® «7 ¥ AR S
AT TAAAZ A AT A7, AfTA TW
4 ¥z frm fx afy sawr greg aemY
Tz & & A1 ag frAr § ofwer gf &
=1 f7 g gAY A w1, ur A
qZ TAT AFT 2T F1 T | A& ARG
HYo @Yo WL o T 2744791 {2t | AT AW
fexr=zr 4, fag Amr 7 famfaar w1
yemar aw aifrz tag g7 afra am

Frv, TIA afgs argT w FTAA
™1 27 fxx A a frafan

F1 201 F 37T 1% AT T3 FT7A1 A7
JET 20 AT AT AT TR 44 A
wrar 51 far 73 A1 ferwr fm 30
77T A% J91 ArAvAL EF A 55 Ay
AT ZFA N FETAAL AT AW FRIA
zezrz ¥ 317 % famm o 3AF AT
e frzmr o= 77 Rz A ¥ 0w
7% faafagt #1 5z Fom, A vy
27 AT A1 2 T 1T I A
1 7 frm, zadt Tvw A7 frm
fF zar7 9/ a7 w37 34 §, Afan
Z9 0T T 7 72 A X7 A7 | vIA
% 5 ZA17 779 21624 TRIATEAT AT &,
Azai g, wirer gfanr A g T3
qE177 A 22 AT1A #7191 aFrsy faam
72 AN ADTEFTE 1 FZ ¥RA 2
- My :incere advice o my young
friends. who may have undertaken
a hunghber strike. would be to work
hard ard take their chances for ad-
mission to thece colleges in  the
forthcoming session.”

famm4T =7 amm g efraraa E | 0E
af £ 7oAt mEfga 7€ o o F7gy
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r
? % #W =TT AT A9 & FAv A w6,
afrag 7% | §2a7 77 o mrfaos 43

o g ) afz w6 ag A FEAT
Y AT aar FEET A 19 e, 197241
T AFAe fam, IAT OEA 13 AGEAT
7 At e fonr 36 www o Aw
¥qrT FT AT FIAT AT A= 147 | 92 7oA
afaer & arv ® wArIr 9wt Ave A
T | AEA AT AZ AA TE TFT AT
T 7 fhzR 93 TEAR $ A
zframm waH Az ¥ oamg A2 T AET
zivarm mEEaz w7 q9E TEWhE §
19 32737 J141, 371 A3fE T arta 33
7 YT TV AW a8 £797 95 A
af 7= na aafa w1 mfea
T fehr-zv g, =8 wifaw & antzv &
FATAT P, W AT § 0% = w7 Ar
gar Z7% faar 711 AT FEAT 9,
fir CReT T T T8 AM 47, 37 I51C
7 mriAvgaa AT 9w g, e ag
ga fawaar wvaq 740 a1 qfrwm @z
zar (x5 A1 A 219z T2 A0ET TAR
ZA7T TE ATAT AZT 72 77570 (7079
# ART gn 1 & 750 3 fF 07 Az
TATH % $17 47 70w a1 foaw faarw
fowaa &1, S T wriy A
sq &1 fifr g qez orfag 2 A S87
a7 T frar 2

q 441 721277 7 faaza wrA A
¢ AR & sra Cifsas soaraq zT g )
AN T A EW T X AT AT
, faa 7 faan
qUHEA WIHG | WL 7 ordl ar gaAr

Aa-fEeed fgamal 2

Health & Family Planning re. G. G. Singh
Medical College, Faridabad (Disc.)

# 1 fom AT & wrad Ay 2 3AR @
TIZT R
oy 70
¥ A

o7 v # fwas Avad 60
THEz ® Ara § 2, 7o safe
509 60 AT H AT H F
a1z 7 w3 794 F 99 & faay wdeed
At EarfT 50 Rz 413 F wred ¥
TNFIFART S0TAz A7 E | A
A T Tz # 39 ) 92 fasa
79 2 A 3w qifer 37 # aemar
ferifa gt awfr 2 fraw g fs
ITF AT A AT AT BT AT AT w1
ATT 7I-=37Ti w7 T 2 | AfFT &7 977
AT AT e 9z w2 A fE A ¥
a7 faardt oavg # 2.2 fam 772 7 9
ZIT. A7 0097 7 39 F 5107 $1 70340
AgT ¢ AZ 3 AT T IO AT WA
7 747 faardi grg §
17.17 hrs.
[SHRI K. N. TEWARY in the chair]
FuAr A5 A fAgaA F T 9gm
g7 Fara @ F wagAEEwE )
T3 qAM TrezA 717 miagen aqfans
TNATHAATGZTE | IEIT AT (AT
fx afz 7 Tz fer gu woes frgawe
FL AT 77 T AT Ag AU ATE |
FIATETA THATT AFA § WA FTH
™ FifAw A1 3T ALEH WA gEA
21 o wifra ¥ fan oegr vy ot
g frrar eI AT 97 aw afw 7
fad 73 AF AZ TIOAT I gIT A
TAAT AT ITT FF A giAary
T, AT TXT 6 AATAN AT AT 0
I T S04 Z7AMT 444 A 58
A4 TIA T 74T 2, qetaT ifa-
f7fz 7 7&3r 2 | #=9r ATz1fa%9 A-
fasrzwd@ra | A7 39 1 A A
T[WHEFAE | WH AT 7fz T0F TS
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[¥10 magTTTIAW qiva)

FTER I7 A SA AjfAw A1 (37T TfA-
afwdt g ot ofEf=ina faw w51 2
Ao arEfrrm 37 RO AT AT
"fEr faar s ¥ 95T (57 70 F1E
T AF N & TWEH AL Z | AR
#TE w1e1r (s /41 A iz 32
TFAT fAaTAT =TT AT A A &0 A
15 71eAy faT w7 2190 9T 0
fomas adrqes frz v 7 278
Wt faa @1 SFsi 2 wAdra =0T
wirzm 3. 33 ¥1 97 9% arfa=x f4z 6w
B3T3 48 W TAAF G Al
gfarm ¥ w= 75 A7 ¥ A w

FIRZILZT TF AT AT T £ A0
f #7 #7171 94029 g9 F A= 2
o 927 A 1 A, Az s g
TRA RIS 752 T AT E AT T4 762
T OIS 97T T R AAMT WOAF 07
21 B TAT @erfaqimraTRArL ) War
WETT A 22 WIT T AT AU AT EIA
% frar 37 ¥ %y ar ¢

“There is no mouve to transport
them to Patna.”

W17 T7E WIAT AZT G AAT AEA |
“There is no such move at all”’

BT WY FA4T LT F 570 437 2 AVFT
AT 2wy AT i aveofa
FTAT AT 5

9T 0T Hi 4 ATEZ AT FAT AT

I mayv say just now that a move is
afoot to solve this problem within «
week. So | would request hon. Mem-

bers to wait till then when I woull
be in a position to say something.
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Medicul Cullege, Faridabad (Dise.)
HINT 07 4Als 41 2AY f441 41 f51
famim o7 gz 97 7 faw | Afeq @9 Har
T 7 frafasr w1 afrer aem
wITiTRa ¥V 24 21 7 g7 eIy
TTES ZTE | ITA AT ETAA |AUT 2)
TS ST ATa7 IAF1 7472 1 1415 |
THH ATTAT AZA TG 2 |7 HIT5E
RN
T GfzFT w134 1 AT™L 7
A1 q AT fapEr oF 2 o9EF 99 s
q7 2T T ¥
The Mimister nas subseguently stut-
ed that Haryvana Govt, were not o
party 1o the plan to start a colege:

That i: ot corrrer 25 has baen men-
tione:: 1n para 6.

71 341 giga #3fzez fFar 1)

FITR =202 79 F 917 § 3317 a1
& frar 2 seAI AT O TA | %A L
fr waw gafan a2 fnaow faa)
T qTAAT F1 ZIT T AT AZT 910
HTETT ¥ O AZA ST | A
QIAFT ¥ 7ATHIT AT FIT 674 219 57
AT FIAT AL TR AW IARI AL B
T FzT e
“The scheduled programme of our
Planning Commlssinn in the field of
medical education in the public sec-
tor is lagging far behind of the
daily increasing needs of our rapid-
ly expanding population. It is not
possible to mest this challenging
situaticn unless some patriotic ana
special orgamisations take the initia-
tive to bridge this gap.”

F %23 ¥ T 71ofva =41 & faawe
REATEY @t 1§57 AT Al &
fa=T% arq £ Frdardy T FTEE
IR AT vy 5 ogvere wAng &
FTEL §G 721 57 AwAr & 7w fan 2w
FTA AZA ¥ Afgx ¥ qmmw 7 fe
Frerrfaat % afaea ¥ a1q 32 favare
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F0g,39%1 SRA AHIFRHT aATfI
g IO AT HI g FFA Y 38 35
Tl Feaaa g, faafagiFr afqeq #4-
FILAT AAT G 2 | AT Faq 8 (5 A
gued fA®a T E, g9 agd saran
waeq fwar afea gw o &40
gu) & w#wmar g fv afe =
TEAT gIAT AT AT K TEw
ar fawre gwa 2 1 foaaar gan 942
forar ar & =9 4% #1 fewra A AT
A0 H1T AT FOUET § Ia% 2% faar
AMT | T3 H IAF (@ATE FTAATET AT
arfay | st a% wd FEATE T
721 #1 &, faelt anfaa 1 i frgane
721 farar 1 FATt A ET A am @
& far AT ATH § IEIA 4.4 ATE TIAT FSIA
ga At & fra, afea ga@ arasz 6
OTT F15 FTAATET A5l FL @ g | IALT
faarfaat #1 Fg1 oar g fF gu I
For Woreer FOHT | FEE # A
# ag o f =t g &, avar-asigd 2
a1 gIHTC &9 qF7 FA 11 7 faas
FTATTEr #01 AGY FLAT g 7 AR
F9e1 ¢ fF 9g Fdardy
KIHTT FT TAFT Z 3241 AT(RT |

o7 Az 237 ¥ gAY g AfFT g 1A
TATT WA 15 § AT ATEATE AT
tgr FaE fag &1 gz ggFw Fd
T W@ g 1wt T faenfaat &1
araey § A fadl a1d | 721 93T T1f3
Fam  zaqr g a@Aar =gy F g 6
fix saw fax oo, fRT =T§ wewArT
% faet FEvFa FTAA ATIATT F ASFT
Fraw & at fFl S ASwa F1a s & fAe
AN F1E EF At 9sarg | Agl w1 AF
gus I 33w fRA0 | qU FEd 2
fis Fgi dizw fafadz § @ areg 53w
faarar qeag Ag7 | QAT T § TEY
FAT F1 S d@ ¥ Fam F fag
FIFIT ®) (AATHF F3H IS[AT =AM,
gF arc | @ar gGiFAr & FT AW

Medical College, Faridabad (Disc.)
7 AET A afz a2 A g
AV =7(FTAT 6 THET TATE TG AT H75
g s #T faarfaat 1 I qdam
UF TFITH Y @I 2, AT A7 wigeqy
AGFICHT &1 TGre, IOA1 gara
T 3 HTGT FAT T91 HIT qFTeq
faaifadt & gaag sraq &1 36 FAH
aHg AE0 g AT K oF &Y
fadaa Fwat argar g fr @i wier &
gax fag arg ga fawre

SHRI JYOTIRMOY BOSU
mond Harbour):
mincing words.
must find some way out immediately
to solve this problem and help these
unfortunate young students, Other-
wise you have no right to sit in the
Treasury benches and in this House.

(Dia-~
I do not belieyve 11

You do not find employment for those

who are in need of it. This is a field
where there is vast scope and yet you
have not done what is required. Here
is a very useful article written by one
of the leading papers. It says:
“While students clamour for seats
in medical colleges and the majority
of the population in the country
goes without doctors, there are over
half a dozen medical/teaching shops'
which charge a capitation fee rang-
ing from Rs. 5,000 to Rs. 13,000..
here of course, it is Rs. 20,000—

“from each student in return for

unsatisfactory facilities for impart-

ing so-called medical education”,
This Government has always a pre-
text. It does not realise, it does not
confess, that at the root of student
unrest is this state of affairs; it is the
outcome of these things.

There is an acute shortage of doc-
tors. The Health Survey and Planning
Committee recommended certain no-

rms etc. and recommended a ratio of

doctors to the population of 1 to 3,500.
The requirement of doctors as at—1970
was 170870 where as the expected
availability was 1,37,930 a shortfall of
about 43,000. The ratio of doctors to

population is 1 to 4,300, a shortfall of

doctors to the extent of 32940.

Mr. Khadilkar, you.
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[Shri Jyotirmoy Bosu]

In the rural areas, which you and
1 represent, on the basis of a study
conducted. by the Institute of Applied
Manpower Research, it has been esti-
mated that the doctor-population ra-
tio at present works out to 1 to 11,000
approx. against the recommended
figure of 1 to 3,500. Statistics regard-
ing the number of villages where
doctors are not availab.e as on 30-6-72
show that there were 200 blocks out
of 5223 blocks in the country where
primary health centres had not yet
been established and 140 primary
health centres out of a total of 5,192
primary health centres were without
doctors.

This is the situation in the country.
The hon. Minister, Shri Khadilkar,
spoke on the 7th March, 1973 and 20th
March, 1973. On the Tth March he
said:

] may say just now that a move
ig afoot to solve this problem within
a week. So I would request hon.
members to wait till then. Then 1
would be in a position to say some-
thing”".

Shri Khadilkar may draw some
comfort, if he likes from his state-
ments. On 20th March he said, as
befits a Minister:

“There is no move fo transport
them to Patna. There is no such
move at all”.

Then he said on 23nd March, 1973:

“There are medical colleges in
the country where admissions are
made through competitive examina-
tions on an all-India basis, My
sincere advice...."”

ind so on, Dr. L. N. Pandey has
'poken about it. This has come from
1 Minister—I do not know if he has
my sense of responsibility. With due
-egard to Shri Khadilkar's backeround
ind age, 1 am constrained to say that
t was most unbecoming of him to say
hings like this.

Medical College, Faridabad (Disc.)

Then he said:

“The Chief Minister of Haryana
has recently communicated to me
the result of Lhe enquiries institut-
ed by his Government...... =

Then he refers to the money having
been colleged by the management of
the college at their branch in Delhi
and the suciety itself being registered
at Patna and all that. But what about
Shri Bansi La.’s message of goodwill?
1 have get a copy of the prespectus
they have published where he suys:

1 send my good wishes on the

occasion of”.. ..

a very genuine man, a very honest
man—do not question it....
“the inauguration of the Guru

Govind Singh Medical College and

hospital at Patna”.
This 1s the same organisation, one at
Faridabad, the other at Patna, Now
he suddenly absolves himself of all
responsibility and tries to some rsault
very comfortably, putting the students
in great danger.

Again Shri Khadilkar says:

“I would like to assure the House
that no effort will be spared to deal
effectively under the law with the
persons or organication responsible
for creating this unfortunate situa-
tion. To ensure that in future stu-
dents are not duped in a similar
manner, the Government of India
has taken up with the State Govern-
ments the question of banning ad-
missions on the basis of capitation
fees and the opening of sub-standard
medical colleges through suitable
legislation on an all-India basis.”

I would ask Shri Khadilkar to kind-
ly cover this point in his reply: what
is to happen to these unfortunate boys
who have already been duped, black-
mailed and squeezed?

The Minister for Health, Shri D. P.
Chattopadhyaya, said that Government
was considering the proposal for tak-
ing over the colleges by the State or
the Central Government or providing
financial support to the colleges when
the collection of capitation fees was
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stopped. I want to ask: how far have
you been able to proceed in the mat-
ter? Two members asked whether
the Minister would constitute a par-
liamentary committee 1o go 1to the
affairs of the Patalipura Medical Col-
lege—another feather on your cap—
where ‘the stinking scandal of the
working of private medical colleges'
was cxposed,

MR. CHAIRMAN: There is not
much time.

SHRI JYOTIRMOY BOSU: A party
of 22 Members got 22 minutes, I re-
present a party of 25 and therefore
you can give me at least 24 minutes.
I will take another five to seven min-
utes o1t most. So far as the char-
ging of capitation fee In the private
colleges 1s concerned, the policy of
the Government of India is to dis-
approve—this is the reply......

MR. CHAIRMAN: You are reading
it.

SHRI JYOTIRMQY BOSU: Unless
you hammer it, vou cannot make them
realise.  The reply stated that the
Government of India has suzgested
the taking over of such medical col-
lepes—-Mr. Khadilkar, this is your
reply to an Unstarred Question No.
3917 dated 11-12-1972—and thev have
said that so far as the charging
of capitation fees by private medical
collepes is concerned. the policy of
the Government of India is to dis-
approve of this practice and to dis-
courage the setting up of such medi-
cal colleges under private initiative.
The Government of India had. sug-
gested the taking over of such medi-
cal colleges by the concerned State
Governments after examining the
economies of the issue as medical
education is in the State sector. I
would like to know what progress
you have made with regard to this
college at Faridabad., the college at
Patna—the Pataliputra Medical Col-
lege—and the one called Sampurn-
anand Medical College in Banaras.

Mr. Khadilkar's announcement in
the Lok Sabha on the move to enact

Medical College, Faridabad (Disc.)

legislation to ban substandard medi-
cal colleges is a reiteration of the
Centre's earlier stand on the issue.
The Central Health Council recom-
mended stch a sizp at s Bhuvan.s-
war meetine » month ago. This is
dated Tth March, 1973. I would like
to know from Mr. Khadilkar what
steps he has taken regarding this.

The parents of the students are
very much concerned about it, and
they have formed a commitltee and
they have made some very reason-
able requests. Mr. Khadilkar, I am
sure, has a copy of this. I would like
him to tell us what he proposes to
do with regard to this six-point de-
mand which they have placed before
the hon. Government—I do not say
hon. Government, but the hon. Min-
ister, and would i..e to know what
his reaction is and what he is going
to do with that.

There are 170 students who have o
be salvaged from the Faridabad ins-
titution, and their future has been
ruined. They have been made to pay
Rs. 20,000 per head which total up to
Rs. 44 lukhs. This is not the first
time. They have another branch at
Patna; there is also a bungling which
is going on. The Patna college had
taken Rs. 15,000 for admission in the
1st MBBS. In this college there are
students with marks ranging from 58
to G1 per event in their qualifving exa-
minations. You will be surprised to
know that these students have been
for the last 18 months in the Ist
MBBS of the Patna college but it has
not so far been affiliated as it does not
fulfil the conditions of the Indian
Medical Council for the teaching
staff.

The students have become frustrat-
ed as their 18 months’ studies are
wasted. To cool them down, the
management had transferred frem
Patna—the State you represent here—
50 Pre-medical students to Fardibad,

. and still there are 200 students in the

1st MBBS of the Patna college who
are rotting,
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There is another thing. This is an-
other monumental Congress bungl-
ing. I am sorry to say this, because
this is nothing but a fraud. In the
Pataliputra college, they have col-
lected Rs. 60 lakhs. The question is
this. In the Faridahad college, you
have the Chicl Wiup of the Punjab
Vidhan Parishad, Mr, Atwal, as a
member of the poverning body. 1
want to read out from the prospectus
where, 1 am sorry to say. there is
such a complimentary greeting from
our hon. Speaker. It says:

“I avail mysclf of this opportu-
nity to extend to vou my heartiest
congratu'ations on this occasion and
I assure you alil co-operation if ever
needed.”

Now, may [ request our hon. Speaker
to co-operale with us in salvaging
these young boys whose future has
been ruined by these wunscrupulous
fe'lows sitting in Patna....

SHR!I PILOO MODY (Godhra):

..@nd in the Treasury Benches.

SHRI JYOTIRMOY BOSU:....and
in the Treasury Benches. Now. there
Was a proposition for a trust,

I want to know why in the trust
meeting, which was presided over by
Giari Zial Singh, the Haryana Chief
Minister's name is not to be seen. It
is situated in Harvana. Haryana Gov-
ernment had given them permission
to conduc: the postmortem or the
dissection work. Therefore the Har-
vana Government cannot get away
by saving that they had no knowledge
of this institution. The trust was
constituted at the request or advice of
Mr. U. S. Dikshit, the Union Home
Minister and the trust meeting was
held. ... (Interruptions). I have got
a written report here, and the trust
consgisted of people belonging to one
party only. In Punjab and Haryana
it is the Congress Governments that
are ruling and in the Centre a’so, it is
the Congress which is ruling. So there
is one party ruling in all places. What
is preventing them from coming to
an understanding and saving the
future of the boys, who have been
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duped, black mailed, squeezed and
cheated by a bunch of people under
the patronage of people belonging to
the ruling party....(Interruptions)

I want to end by repeating what T
said at the beginning: Mr. Khadiikar,
we will not let you sit in this House
unless you salvage these unfortunate
170 boys from these miserable condi-
tions which have taken place due to
vour negligence and duc to dishonest
a‘titude which your party took....
(Interruptions)

SHRI VIKRAM MAHAJAN (Kan-
gra): The affairs of the Guru Govind
Singh Medical College, have become
a great scandal and the name of a
great Guru has been misused by a
few unscrupulous people. The time
has come when the Ministry of Health
should take a policy decision regard-
ing the medical colleges in future and
also this medical college, which s
now under dizcussion. Approximately
200 students have been duped and
they have becn made to part with
about Rs. 20,000 each. Such a huge
amount has been iaken from €ach
student yet, the hon. Minister has
come out with the statements in the
House, saying at this juncture he
cannot do anything. With the utmost
respect, I must say that it is a very
sad statement and 1 hope the hon.
Minister will think over it again and
give a more satisfactory reply, so
that the carrier of these students is
not ruined.

In their agitations, they have takern
a very peaceful stancce and they have
not taken to violence.

They have given out a stalement
that the Central Government does not
open medical colleges and that it does
not run medical colleges on its own.
They say that it is a State subject.
I may be wrong, but my impression
is that there are a few medical col-
leges run by the Central Government
also and some of them are in Delhi.
There is some misunderstanding in
what the hon. Minister has eaid.
Therefore, I hope that some sort of a
trust is created, supported by the Cen-
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tral Government, which will enable
this medical college to come into
existence. As submitted by some
hon. Members, there is a letter
which the parents of these students
have written to the hon. Minister.
They have =aid that they are willing
to form a trust. In fact, they have
formed a trust. They want, some
form of help from the Ministry. What
they wani is very reasonzble What
they say is that the money which has
been coilected by the trustees of the
Guru Gobind Singh Medical College,
can be taken away from them and
handed over to the parents of the
students, so tlial they can with this
nucleus money and  coniributions
from other sources including some
help from the Central Government,
form a trust and run the medical
college.  These are their demands:-—

1. Arrangements of taking over
the colleced fundsassets by
the promoters and passing on
the same to them.

. Financial assistance by the
Central  Governmeni Punjab
and Haryana Governments.

Approval recognition by the
Harvana Government to re-
start the college at the cxist-
ing premises for the time
being.

[

w

da

. Hospital facilities by the Har-
yvana Government at Farbida-
bad.

. Land allotment by the Haryana
Government for the construc-
tion of the college at or near
Faridabad,

@

6. Arrangement of affiiliation of
the college with the Punjab
University.

The demands that have been made
have been submitted to the hon.
Minister and they are very reason-
able ones. I wish the Minister makes
a bold statement in the House accept-
ing their demands and thereby help-
ing them in the formation of the
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trust so that lives of these students
and their careers are not ruined.

Sir, we do not want what we call
alibis or excuses. The time has come
when some sort of positive action is
called for. Our Prime Minister has
always stood for the students, for the
youth and for the weaker sections of
the society. I hope that the hon,
Minister does not sabotage the pro-
gramme which has been enunciated
by our great Prime Minister. There-
fore, 1 request him to support the
formation of the trust which the mar-
«nts of these students have said that
they would form. They would not only
support it but they would also give
financia] assistance. And this is my
major request to the hon. Minister.

Lastly there is shortage of doeciurs
as also shortage of medical facility.
The time has alsn come to slart new
colleges and for the support of the
trust which is being formed by the
students. I am repeating the same
and I hope you will support the
*rus! which has been formed by par-
onis or which they are going to Tarm
so that the cureer of these students
is not ruined.

MR, CHAIRMAN: Shri Chandrap-
pan.

PROF. MADHU DANDAVATE
‘Rajapur): Sir, let me be allowed to
speak.

MR. CHAIRMAN: 1f the hon. Mem-
ber yields I have no objection.

SHRI C. K. CHANDRAPPAN (Tel-
licherry): I have no objection.

MR. CHAIRMAN: All right
Madhu Dandavate.

PROF. MADHU DANDAVATE: At
the ou'set, Mr. Chairman, I would
like to remind the House that this
issue is not merely the issue of the
Opposition and the Treasury Benches
but also the issue of the members be-
longing to different parties.

Prof.

Sir, I handed over some memoran-
dum to the hon. Health Minister some-
time back. Normally I would not
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have insisted but I want 3 certain
suggestion to be thrown before him.
If the hon. Health Minister has no
objection, I wish to draw his atten-
tion to the fact that I have nanded
over to him some time back a meno-
randum signed by more than 70 M.Ps.
beionging to ull the parties—ruling
party as well as the oppositivy, pany
I would very much like that this
debate should not be taken as a
debate between the treasury benches
and the opposition parties. We mnust
try to arrive at a consensus 3o that
all those students could be persuuded
to go back to their studies.

Sir. I have a persona! siake o oot
I have been a teacher all ong far
the last 25 years or sn. T. hi: roe.
titution, there are penris wha
have come from my university,
Therefor:. T say that I kuve som= puei-
sunal siake in this particular problem.

I would like to point out to the hon
Mizister that this -hould not be treut-
ed as a debate between the treasury
benches and the opposition. On this
score certain efforts were made to fine
out a solution. The former Health
Minister has alreadv said in one of
his statements that he had no abjec-
tion to use his good offices both in the
official capacity as well as informally
to discuss the problem with the Chief
Minister of Haryana as also the Chiet
Minister of Punjab and also to meet
the number of social and other ins-
titutions in trying to find ou* whether
some charitable trust could be set up.
I dn not allege that those efforts were
not made. Efforts were in progress.
In order to work out the possibility of
setting up a trust. a meeting was con-
vened by the Chief Minister of Punjah
on 18th January 1973, which was at-
tended by the Shiromani Gurdwara
Prabhandak Committee, Guru Gobind
Singh,

Foundation, Guru Nanak Founda-
tion, Chief Khalsa Devan, Delhi Gurd-
wara Board, Central Sikh Board, Sikh
Educational Society, Vice-Chancellor,
Guru Nanak University, Amritsar,
Principal, Amritsar Medical College
and Giap Singh, one ot the promoters
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of the college. But unfortunately at
that meeting, the main agenda was
completely side-tracked and a new
proposal came up to find out whether
we can link this with the problem of
assimilating the students in Patna
So, the Trust could not be formed.

I know there are certain difficulties,
but the parents of the students have
taken a most constructive action,
When their wards are involved, they
cannot indulge in political haranging.
They have formed themselves into an
association and contacted a number of
friends who are prepared to coffer
donations. They have given certain
concrete  suggestions, which T shall
rond out:

“1., Arrancements of taking over
the collecteg funds, assets by
the Pro- oters and passing on
the same to us.

7 Financial assistance by the
Central, Punjab and Haryana

Governments,
3. Approval'recognition by the
Harvana Government tn re-

start the college at the cxist-
ing premises for the time be-
ing.

(4) Hospital facilities by the Har-
vana Government at Farida-
bad.

(5) Land allotment by the Har-
yana Government for the
construction of the college at
or near Faridabad,

(6) Arrangement of affiliation of
the college with the Punjab
University.”

Very often we talk about take-
over of various concerns and activi-
ties by Government. But when such
action is needed most urgently, we
are not prepared to pay any atten-
tion. Very often the Prime Minister
intervenes in a number of problems.
I am told even in this problem, she
is willing to do so. This is my infor-
mation from reliable sources. But
I do not know why she is still wait-
ing. The former Health Minister was
given a chance. The present Health
Minister was given a chance, The
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Punjab Chief Minister tried his best
to sce that a Trust is formed, but for
certain reasons the agenda was side-
tracked. The Speaker of Lok Sabha
also has said that if some sort of
charitable trust is sct up and if his
services will be useful, he will make
his services available. H~ has even
said that he is prepared to be the
Chairman of the Trust My submis-
sion is with the pgood offices of the
Prime Minister. the Speaker and
with the cooperation of the parents’
body and the students' body, the Patna
solution should be set aside and some
effort should be made to see that the
students are rehabilitated in the same
Faridabad College.

SHRI K. LAKKAPPA /Tumkur):
Mr. Chairman, my hon. friend, Pro-
fessor Dandavate, has made the posi-
tion verv clear. This should not be
tak-n as a matter of prestige because
the opposition is attacking the ruling
party. No question of prestige is in-
volved here, What is of paramount
importance is the future of the stu-
dents of this medical college, found-
rd in the mname of Guru Gobind
Singh. The managrment of this col-
lege have misused the name of Guru
(Gobind Singh and perpetrated a fraud
on the student community, This
medical college had students not only
from various parts of India but also
from other countries like Malaysia
and Singapore. These students and
their parents have spent Rs. 25,000
to 35000 with high hopes and the
ambition of their becoming good doc-
tors. Now they find to their dismay
that they have heen cheated to the
tun~ of Rs. 40 lakhs and the students
are, so to say in the streets.

I want to know why the Govern-
ment of Harvana and the Govern-
ment of India did not take any actlon
when this matter was brought to
thelr notice. It is a mater of regret
that in spite of the agitation by the
students in the most peaceful and de-
mocratic way and in spite of the pub-
lic sympathvy for their cause, no
nction has been taken by the govern-
ment so far. Here is a case where
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the students never played into the
hands of the politicians. Though the
hon. Minister made a promise that
their problems would be looked into
and something would be done, he has
not done anything.

The students and their parents
have made one suggestion to solve
this problem. That suggestion is that
a trust should be created to run this
college and it should be given atll-
liation and recognition. Why should
the government not agree to this
suggestion?

The Minister in his statement the
other day mentioned that the marks
obtained by the students who gained
admission to this medical college are
much lower than those obtained by
students in other medical colleges. I
am told that studrnts have been
admitted to this college strictly 1n
conformity with the rules and
regulations.

Instcad of wasting any further time
or resourccs, the Haryana Govern-
ment should take over this college
and the Central Government should
assist them financially for this take
over. Since most of the private me-
dical colleges are running at a loss
and perpetrating fraud on their stu-
dents. all the medical colleges should
be taken over by the government. I
hope the hon. Minister will find and
announce a solution for this problem.

17.58 hrs.
[MR. SPEAKER in the Chair)

SHRI PILOO MODY (Godhra):
Mr. Speaker, sir, T think this matter
hag dragged along long enough. It
has been going on for months and
months, and I cannot understand the
capacily of a country to just allow
things to drift in this fashion. When
will somebody with some foresight
and vision step in to steam this rot?
For months we have had this situa-
tion and there seemsg tp be, after hav-
ing exhausted all avenues, only one
solution and that one solution, accord-
ing to equity, according to justice so
tawt nobody is hurt and nobody is fav-
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oured, is to allow the boys and their
parents to run the institution on their
own. There is no other solution to
this problem. I do not wunderstand
what the Minister, week after week,
is doing. 1 do not know what the
hell nho is deoing to arrive at a solu-
tion that will hand-over the institu-
tion to the parents and the students
themselves,

It huas been suggested that at the
head of the cooperative society or the
institution, there is to be some pro-
min nt  man. [ believe, Sir, vou
vourself, that is, the Speaker of the
Lok Sabha has taken a great interest
in this maiter. 1 think, it would b-
very befitting if the Speaker himsell
was to lend his name to this institu-
tion so that it gets a c-rtain sobriety,
<o that public funds that mav be en-
trusted to it, at some future date, are
safezuarded. 1 cannot  understand.
therefrre, what is it that hnlds back
the Minister in making an announce-
ment along the lin~s that the Gov-
ernment has accented the society as
has been formed by the students.
Let them go through the articles of a
association and decide.

We just now had an offer from
Prof. Madhu Dandavat: I will
add my own offer to that along the
lines of Prof. Madhu Dandavate,
You, Sir, vourself have also offered
to heln this institution by  lending
vour nam®. [ do not understand
with all this assurance, what is hold-
ing up the Minister from allowing
this sort of sociciy to be formed and
helping the students to get back the
assets which the previous manage-
ment may have acquir-d or may have
squandered. The only thing that the
Government has to do after having
accepted the principle is to sen that all
moneys that have hitherto been col-
lected are extractd or taken from
those who have run the institution in
the past and handed over to the new
snciety and to make good, if neces-
sary, as & very special case, any
amount that may have been squan-
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dered, that is to say, to take posses
sion of the assets such as they are
hand them over to the new society
and solve this problem once and {fo
all.

Does Mr. Khadilkar really think
that if he gives us no reply today, he
will not be called upon to give the
reply next week or the week after
that” It must come to an end. You
cannot allow it go on and on. 1
understand he was not well for a few
davs. We can give him a few days
grace. Let us arrive at some con-
clusion. How long can vyou expect
‘he students to  be on the streets
ltke that®

SHRI C K. CHANDRAPPAN
(Tellicherry):  Mr. Speaker, Sir, at
the wverv outset, I must make one
thing very clear that what is happen-
ing in the Faridabad Medical Col-
lege 1= not an solated phenomenon.
It 15 the result of largce-scale com-
mereialisation which being permitted
in the ficld of education, particularly,
in th - ficld of technical education, be-
cause the private management who
are amassing money at the cost of
parents and students have found that
it is more profitable to run a medical
college or an engincering college. As
a result of that, there is the mush-
room  growth of medical colleges
utilising the name of great people,
utilising the name of people in
authority.

18 hrs.

When the Minister and the Govern-
ment says that these students have
net obtained sufficient marks, let them
go and try their luck, I would like
to ask one question. Was the Min-
ister sleeping, or were the Govern-
ment sleeping, at the time when this
Trust cam~ for sanction? This Trust
which was formed in the name of
Guru Govind Singh Vidva Sevek
Socicty had applied for permission
to run this racket of Medical College,
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and Government had gracefully given

permission. It was known to the Go-
vernment that Rs. 10,000 would be
laken &~ donation and another

Rs. 10,000 would be taken as tuition
fees. After that, the stud:nts were
thrown in the streets. Many months
have passed. We had th- pleasure
of discussing this matter in  this
House three months ago.  This is not
a matter to be discussed just acade-
mically: there arc human elements
involved n it.  If the Minister or
anvbody has the willingness to go
to the Boat Club, he will see the stu-
dents who have b en  undertaking
fasts for several weeks. They are
raizing a  life-and-decath  strugglc.
and vou have no symoathy! You only
sayv that you are all for it. Bul the
question ic not whether vou have hp
svmpathy to make. Th~ question is
whether vou are eoming out with &
nasitive suggestion that will help the
students out of it. For that, there is
a snggestion made. It is very inter-
esting. Tt is quite good that our
hon.  Sneaker is showing  intorest
because vour good self, Mr. Speaker,
has been dragged inlo this contro-

versy. [t is in the very nature of
capil 1lists like Mr Piloo Mody that
they sell everything for making
profi.  (Interruption) It is in the
very character of capitalists. Mr.

Speazor. vour name has been misused
in this. ...
MR. SPEAKER:
Do not worry.
ShRI C. K. CHANDRAPPAN: 1

It is not misused

think. it s misused. 1f you say
otherwise, then I do not have any
nhjection.

The students find thrmselves in the
streels, and those who have taken
money and have commitled a fraud
on the people and the Government
are going away scot-frce! Therc is
an inquiry going on. I do not know
how long this inquiry will take. Can
Government not take some measure
by which these people can be
strai thtaway booked? Can they not
take some measure by which the
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property of this fraud Trust can be
expropriated or confiscated? Then
you lend your support to the pro-
posed Trust  which will have the
bl ssimgs of the Speaker and other
people. ...

MR. SPEAKER: Leave me out of
the picture.

SHRI C. K. CHANDRAPPAN: 1
will be very happy if the hon. Minis-
tor comes out. at the end of this dis-
cussion, with a positive proposal to
immediately implement and save the
situation. I am not interested in
h-aring another suggestion which
will take another three months 1o
implement and after that, another
discussion in this House. Let this b2
the last discussion, Let your solution
be the final solution in the matter.
If you want to put an end to this
rackel, th'n giving permission to
private  Medical College should be
stopped forthwith.

sy gaarR w97 (qfaEr) - gonr
qirET .39 qfzwa £@5 ¥ oA §
FAT TZA TTZ AATH BT AT T &7
| SAAMAFIHT RS g7 A8
1918 & 9% fafare a7 fazr & %
fafqes & qrarr A= €1 | T AT AT
agdamda izt GfFE r T
F1 79 &7 Do 7y g2 iy a4 fin
25 A1 570 F IHETF7F I w7 782
AT AT IZTZAATT AT IAF T
il rwr dafeT wwad? Ao ST
nzar @ mw I =T AT A gy
wrary st fag g1 wradm Foar
A7 WA STAT wAfEg 20, ArAdm
FifgT FraT 1 TAF A AT AT

sy wfw q@w (2hrdr freadr) o
SOT 7. | 7% AT T F 50 F0T LT
TH 1T AEAE IR o A AT 16
maré
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qeqef WRIEA © JL ATH ZEA A
Eifod
=t aAqIE FIAT 14 AT TIAT

QAT ATHTAEN & GTH 927 AT R | AT
ATE A0 AT E AT AT FIT4T T
& 10 @rg war fAardial & ura aver
g | T& 28 T VYA WA HF ALN
fadar ag gz werary 78 Freawar
& TR AZ 3T T WAL 730 T T
@& gt & 7% fafresT &0 war-
qEaT T &1 |

S AT ST AT ITET FAC
{7 927 arer, WL AW fag, Aranan §
G0 7Y 2T W gF IT FTETARI Z00T
® AT F WeIT T FAHRT | T9T 72 TaT
397, AFIGTATIIAL F T TAr137 Ava0
A30 &1 TIfAT Tareer w7 AT TAT FE
e # (5ay fgearar i< Kifa-
A &1 o 1 #A I fa T aramar oA
fATFIT3TIF MFIITE 37 F1 83
Fi+ 79 7g 747 fAHIA | W7 Far fawaw
& a2 HTL THA U=0 ASS UEHT T,
AU A 34q At <, WHE 9
qidYy St dr W difaa @ gE, g
I9 2% § 0% HIGHT U ar 48 I
FHAITE B FTROT AT Afeqw  F1aw
A AT W Fmfgi &1 war 2
sirgmm zafao & 44T "AgrEE T A
argar g, fF wiw w9d a3 mfwss &1
XA H2 | 9919 /i fage F Arw
fafred da & omw gfamm o7 S
(ATET | TqH HATAT AT FI1§ A1
7E &

SHRI VASANT SATHE (Akola): I
was hoping after the last discussion
when the hon. Minister had to come
with a very disappointing reply
which, I am sure, he himself . must

have been disappointed after the as-
surance he had given that a solution
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is afoot to solve the problem. He
said: ‘Just give me one week so that
I may come with that solution next
week,” Therefore, he must have been
hoping that some solution was likely
to be found and I am sure, he inust
have been highly disappointed to
come on the 22nd to make a statement
which to say the least, was a slap in
the face of these young men.

Let me at the outset clear some of
the confusions which, it seems, some
of your officers or informants have
created in you and througn you even
in the public and the confusion is
this. You had said that the parents of
these boys had bought their places.
There was a hint in the Rajya Sabha
that there is black money and, there-
fore, people can give capitation fee.
meaning thereby that probably these
children are the children of black-
marketeers or very rich men or sons
of seths. But do you know that a
majority of them, practically all of
them, are sons of middle-class and
ordinary people.

SHRI K. P. UNNIKRISHNAN
(Badagara): They have sold properiy
and come here.

SHRI VASANT SATHE: Majority of
them are sons of doctors who are look-
ing to their sons to take over tneir
business.

SHRI PILOO MODY: Let not the
sing of the fathers be visited on the
sons; otherwise, what will happen to
your children?

SHRI VASANT SATHE: Your
children will be safe, Mr. Piloo Mody.
You need not worry.

May I state there for your infcrma-
tion. one girl, Paramjit Cheema is
a daughter of a Jawan in the  Air
Force. Another one, Pratiba Raina,
is a daughter of a teacher. The third
one is Manjeet Singh Gulani, son of
a teacher and the fourth one is Mohan
Lal Garg, son of a police constable,
Are these people blackmarketeers?
What sort of sympathy are we going
to have for our voung men in this
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country if we are going to get awayv
with this sort of feeling? Therefore,
Sir, let us disabuse our minds once fo1
all. These are not the sons of free
brukers and looters. You cannot say
thut they are useless fellows, trying
to get into the medical colleges. I may
ntorm you that most of these boys [ul-
1] the minimumn requirement of the

medical ecouncil, that is 45 per cent
marks, They have got more than
that. Out of 170 those who got bei-

ween 45 to 50 are only 23. There are
16 first-classes, 34 higher second classes
and 97 second classes. Are these re-
jects? Can you say of them that they
are good-for-nuthing fellows? Do you
mean to say that second-class boys
must not have any chance to get into
the medical colleges? Sir, it is an
accident in this country that because
we have only a few medical colleges
there is this stiff competition and oniy
tnuse getting 60 er 70 per cent get ad-
miced. It is all the more reason why
we should nol deny medical education
Lo these boys.

What is immediately required 15
this. You should confirm vour deter-
mination to act. What was the pro-
rmuse given by your predecessor? e
sard: If a trust is formed we will be
giving all our help and I will use my
good offices. We know the strength ot
these words  when Dikshitji  says
‘good offices’. Why should you, as his
successor be scared. All that was
negded was, a trust ought to be form:-
ed. The Punjab Chief Minister tried.
He unfortunately fell in a trap. He
called a meeting of people for which
this very gentleman Gyan Singh was
callel; he practically conducted that
meetling. And, he tried to sidetrack
the whole issue and take it to Patna.
What has Patna got (o do with  this.
Sir? This is a very simple issue.
This is matter relating to Faridabad
Medical College, a simple issue and
you should concentrate on that. His
point was this: If Patna College is
allov ed to be started by Bihar Gov-
ernmr:nt then I will take all these
boys away there. That is, from frying
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pun to the fire. That was the trap.
You were likely to fall a prey to that
but you fortunately corrected your
self py saying. they would not Dbe
tuken there. You declared it in the
Rajya Sabha.

You wanted a Sociely undar the
Societies Act. The parents have form.
ed a Society. The parents by them-
selves cannot run it, they cannot raise
the money, Therefore, leaders of the
community from Punjab,—respected
leaders like Dr. Jogindar Singh, our
respected Speaker, Shri Sat  Pal
Kapoorji and others—who are quite
willing to associate themselves. So,
take their help. What is there to
stop yvou from doing that? Money will
b no problem provided you agree {o
do this. Society ought to be formed
by those who arc at siake. They
have formed a societyv. All that vou
are required to do is, get  back the
money which is their own money.

U am surprised at what the Minister
sard dast time. Sir, this is my last
print. He said: What can I do? This
1s an inter-State matter. We are
handing it over to the CBl. Where
does the CBI come into the picture
a' all in this? Gyan Singa in that
booklet has accepted that he has
taken money and all that you have to
do is, wvou should utilise your jn-
fluence. Do you mean to say that you
are so much helpless in the matter
that vou could not arrest these per-
sons even after police complaint has
been made? You should say: Give
the money or otherwise I will put you
in jail. Do vyou mean to say that
you are so helpless to do that”

I am reminded of a story of Maha-
bharatha. Lord Krishna had told
Arjuna after removing  the chakra
from the Sun. Here is the Sun, that
is the accepted fact, proved fact, that
he has their money ang here is the
Jayadrath. that is the fellow Gian
Singh Purewal; Arjun, shoot with the
arrow. But Arjun says: ‘Wait, Sir, 1
will put it before the CBI: I will have
the CBI inquiry first’. 1f Arjun had
sald that. the whole Mahabharata
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would have been reversed and Kaura-
vas would have won. So oh, Aijun of
today please for Gods sake, do notl
throw away your gandiv and do mot
plead helpless 1ess and do not give this
unsolicited advice. ...

MR. SPEAKER: Arjun is very much
hesjtating to fight.

SHRI ATAL BIHARI VAJPAYEE:
He cannot tight without Krishna,

SHRI VASANT sATHE: This advice
is most uncharitab.e. to tell the boys:
go and toy your luck in other medical
colleges in the country. Do not do il.

Lastly, I would say this, These sons
of Punjab, if they coul:l tight on the
front and save this land, you kiow
what they are made of. Up till now,
these boys—| know them personally- -
have been agitating for the last eignl
months most peacefully and in a dis-
ciplined manner. Do not provo<e the
vouth of the country. This is wvery
wrong. When we meel them., we Sa)
we will ind a colution. Let us rnot
bhetray them because tien that pro-
vokes the vouth to violence., which s
a very undesirable thing.

I would tell the Minsler: do nol
begin with a failure. [ do nol want
him in this Ministry to begin wilh a
failure. This ig a very ticklish child
that he has. Therefore. 1 hope he will
come forward with a real solution. We
have given him suggestions. We have
given a proposal. Here is the socicly.
Join it. Help it. G2t the money
back. Calch hold of that man by the
eo’lar and zet the money back. Then
let these great men join that. As Sat-
pal has said, there will be no problein
of monev. Do not give a *no’. That
is all T want to say.

MR. SPEAKER: Dr. Austin wants to
speak. The hour of interruption is al-
ready reached. What I propose is that
we continue this discussion on another
day. Meanwhile, the Minister will
have some time to come prepared in
virw of the views expressed.

SIIRI PILOO MODY: We will give
rim =ome time to prepare. But next
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ume, if he i1 not prepared, we are
gomng to persecute him.

MR. SPEAKER: Persecute or prose-
cute!’

SiIRl PILOO MODY: I will perse-
cute him and you can prosecute him.

DR. HENRY AUSTIN (Ernakulam):
It has been a distressing experience for
those of us w'o had been seeing about
176G stude~1s of the Faridahad Medical
College drawn from different regions
of the c.untry with a few from over-
seas also facing so much of anxiely,
uncertainty and mental and physical
straunn in the past many davs or
many months. For us MPs and others
who. conscience is roused on this
i*sue. the only question we would
asa ol Government an¢ other MPs anrd
all the:» who are interested is; on
whicn «ide of the bhafricade are we.
when on the one side some people pre-
tending to be great philanthropists
or educationists but who ullimately
have unfolded th>meselves—I do not
wia 'l t¢ use o harsh word, 1 wish to
I milii—as persons who do not keep
their promise? T might have used the
word 'crooks or people who have prov.
et that they are unfit to como o the
public life with such motives, Prob-
ab v. the Government encouraged
lhese n-ivate medical colleges, perhaps
thinking that the commercial or in-
dustrial surplus capital could be con-
verted into a philanthropical and
charitable capital. So, this kind of
medical colleges was encouraged. But
later nn. from one end of the country
to the other, about 127 students are
already suffering. and it has proved
that even the great sanctum sanctorum
of educational and cu'tural centres is
being prostituted or desecrated by
money-hungry and power-hungry peo-
ple.

In this case in Faridabad, the
tragedv is this. From the very start
of this projeet. it looks or it seems
it .has proved the ulterior motive that
motivated these people. For instance.
they first wanted to start this college
at Kamal, and in splte of ths Harvana
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a1d at the same ftime alow these

Government's refusal to change 1.1°
veaue, they unilateraliy changed 1ine
location and they started it at Farida-
bad. Then again, for no reason, they
tool the iwin endeavour and made an-
other eflort of ther cwn at Patna.
There also, it has become a miserable
failure. If you go fhrouch the pros-
pectus—for want of time 1 am not
going into the documents which I have
before me—of this college. which they
have put out, yvou wil find that they
have been trying to capitalise or mis-
use tme name of a holy person, the 10th
Guru, who is highly revered all over
the country. They have been bringing
in the Planning Commission saying
that the Planning Commission hag not
succzeded in filling the gap by bring-
ing in more colleges. Then they are
raising the problem of youth and all
kinds of efforts have been made to
project ahe image that they are out
to “elp a charitable or philanthropic
cause. But it has been nroved other-
wise. From my State, a number of
them have come from my constituency.
I have talked to them and I have found
how distressing their fee’ing is, and
how uncertain they are. Some people
have come from overseas, from Malay-
sia; they came to me and said that
they do not want to go back to their
country if their medical college is
rehabilitated. I was frightened. It is
seldom that T am frightened. But these
men and women do not want to go
back; thev will end themselves here.
Such is the strain under which they
are made to suffer, and are subjected
to.

Se many facts have been given and
I do not want to prolonz my speech.
Everyone who sees the magnitude of
this problem and the seriousnesg of
this problem is much concerned about
it. I am sorrv to =ay that the hon.
Minister whom I respect very much.
has not been able to give at least a
ray of hope to these 170 men who
have been looking to him for some
kind of encouragement. and it is not
nina that we allow these duners to go
round as thoush nothing has happened

young men to die in the Boat Club
lawns on Rafi Marg. Although there
is an =ngjuiry. I think that it is not
rizhl that since these people have not
been able to run the college according
to their programmes and prospectus
it sould be presumed that they have
defalcated or they have run away
from their responsibility or they have
misappropriated, if I may say so.
The:efore, such legal and technical
considerations should not stand in the
way of the Government in meeting
out justice. I for one am not at all
in favour of this capitation fe2 even
in the nrivate colleges,

In this case, because the Govern-
ment have followed the policy of en-
couraging private colleges, some people
have come and prospectuses have been
issued saying that the State Govern-
ments are there, and so these young
men have come. Therefore, they
should not be penalised because it is
the responsibility of the Government
having pushed a policy. When these
people have come forward in pursuit
of higher learning to serve the country.
it is our resovonsibility to see that
they do not suffer, and it is not justi-
fiable to take out a leaf from a book
of law or procedure and say it cannot
be done. We see parents and others
have come forward and | am sure
there are enough charitably-disposed
or vhilanthronic people who are con-
cerned about the vouth of the country.
to come forward.

I am sure the Government have
equal responsibility to rise up to the
occasion and meet this cha’lenge and
see that thosz who have duped these
young men from difierent countries
are put to jail, and start a medical
college which will be the result of a
trust that should come forward with
massive Government support.

MR. SPEAKER: There is quite a
long list of M2mbers who still want
to participate. What I propose is, we
postpone this discussion. The Thon.
Minister has already known your
views, I am ftold, indirectly. he stil!
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wants some time. I shal
again at another time. 1 do not pro-
pose to fix a target date. T shall give
him some time; in the meanwhile in
some shape these things may mate-
rialise. You want to hear his reply
now?

PROF. MADHU DANDAVATE: Even
without a reply if he starts the col-
lege, we are happy.

MR. SPEAKER: | am watching his
tace: there i= no smile, Therefore 1

afjourn it to another day
:Imrrfummm) No time like one week
please do not ask the time. Mayvbe

fix it up

MGIPND—=lL— 30y 2L5
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earlier also. I do not fix any day. He
may consider to deal with it with a
little more care, with more caution
also, New light has been tHrown on
it by Members.

SHRI PILOO MODY: Let the Minis-
ter understand he is being charged to
findd a solution.

MR SPEAKER: He has, of course, [
personally know it.

18.27 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Thursday
March 29, 1973/Chaitra 8, 1895 (Saka).



